IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

HYDERABAD BENCH : AT HYDERABAD

S 14253

(0A_(Regd.) No.3485/93) Dt. of Order:10-11-93,
S.Challapan
...Applicant‘
Vs,

1. Chairman Telécbm Commissién,
Sanchar 8havan, 20 Ashoka:Road,
New Delhi.,

2, Dy.Director General (Personnel),
Dept, of Telecommunications,
Sanchar Bhavan, 20 Ashoka Road,
New Deihi - 110 002,

3. Chief Gsneral Managser,

Apdhra Pradesh Telecom,
HYd'1c '

+«ssRespondents

Counsel for the Applicant : Shri Mirza Nisar Ahmed Baig

Counsel Por the Respondent : Shri N.R.Devraj, Sr.CGSC

CGRAM:

THE HON'BLE JJSTICE SHRI V.NEELADRI RAQ : VICE CHAIRMAN

THE HON'BLE SHRI A.B.GORTHI :-MEMBER (ADMN)

“...2.

{



=)

I AS PER SHRI V. NEELADRI RAO, VICESCHAIRMAN [

’ - 2y -

0.A REGD. No. 3485/93

JUDGEMENT DATED 10-11-93.

Heard Shri Mirza Nisar shmed Bzig, learned counsel

for the applicant and also the learned standing counrvel
for the respondents.

i
This OA was filed praying for a direction to

! |
the respondents not to transfer the applicant till his

retirement on flimsy grounds, under the influence of

I

Political heads, on some body's interferencelat the :
fag end of service of the apﬁlicant{ It is pleaded

for the applicant that‘ordeg‘dated 3-6-93 was passed
transferringzzge applican;)to the eastern Telecom Region.

But it is gtated that the said order was not served

and it is kept in abeyance. In the circumstances,

it is S%a%edL?hatkthe OA/liable to be rejected and - N

accordingly it is rejected.

r -

(A.B. GdPthy) (V. Neeladri Rao)

. Member (Admn.) Vice-Chairman
!

Leputy Registi/;(

Na

1. The Chairman Telecom Commission, .
Sanchar Bhavan, 20 Ashoka Road, New Ielhi.

2. The peputy Director General (Personnel)
Dept.of Telecommunications, Sancharlshavan,
20 Ashoka Road, New Delhi-2.

3, The Chief General Manager, A.P.,Telecom, Hyd-1.

4. One copy to Mr,Mirza Nisar Ahmed Baig, Advocate
6=1-69/7, Lakd&ikapool Road, Saifabad,Hyd.

5, One copy to Mr.N.,R.Devraj, Sr.ﬁGSC.CAT.Hyd.‘

6. One copy to Library, CAT.Hyd.
7. Cne spare cOpYe
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IN THE CEETPAL 2DMINISTRATIVE TRIBUNAL
RABAD BENCH : HYLDERABAD .

"

- . : M
THE HOR'BLE MR,JUSTICE V.NEELADRI RAO
VICE~CHAI EMAN
AN

THE HOWN'BLE MR .A.¢B.GORTHI sMEMEER(A)

THE HON'BLE MR,T {CHANDRASEKHAR REDDY
MEMBER(.J)
ND

THE HON'BLE MR.H.BANGARAJAN $MEMBER(A)
. . ‘

4

Dated: {0 —l} ~1993

ORBBRASUNGMENT
M.A/R.A/C A NG,
_ in
oato. 14z |q3
T.A.No. ( w.p. )
issuedg. -
Allowed.

Disposed of with directions.
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